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the P&T Department from the Depari-
ment of Parliamentary Affairs. Nomi-
nations to the T.A.Cs. are made by the
Government after considering the lists
of names received (1) from the Gene-
ral/District Manager (2) directly by
the Ministry and (3) from the Depart-
ment‘ of Parliamentary AfTairs.

(b) and (¢). The two members of
Parliament were nominated to the Tri-
vandrum T.A.C. in consultation with
the Department of Parliamentary
Affairs as per the existing policy,

Introduction of T.V. in North Eastern
Council

735, SHRI BAJU BAN RIYAN: will
the Minister of INFORMATION AND
BROADACASING he pleased to state:

(a) whether Governinent are spware
that the North Eastern Council has
sought the Planning Commission’s ap-~
proval of Rs, 28 crore to introduce tele-
vision in that region in the shoriest
time and involving minimum expendi-
ture;

(b) if so, the reaction of Government
thereto;

(c) whether his Ministry has tzken
up the matter with the Planning Com-
mission;

(d) if so, he detailg thereof. and

(e) if not, the reasons therefor?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI VAS-
ANT SATHE): (a) to, (e) A special
plan for introducing Television in the
North Eastern Region was druwn up
by this Ministry for 3 capital expendi-
ture of Rs. 25.7 crores. The Plan was
also approved by the North Eastern
Council, An amount of Rs. 7 crores
has been approved by the ®Planning
Commission for implementation ¢f the
scheme nf introduction of television in
‘the North Eastern Region in the 6th
Plan.

Use of Natural Gas

736. SHRI R. P, DAS: Wwill the
Minjster of PETROIL.EUM, CHEMI-
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CALS AND FERTILIZERS be pleased -
to state:

(a) whether Government have taken
policy decision for using natural gas;
and

(b) whether Methane the major
constituent of naturcl gas, is not used
and applied properly in the industry
due to lack of correct Goyernment

" palicy?

THE MINISTER OF FETROLEUM,
CHEMICALS AND FERTILIZERS
(SHR1 P, SHIV SHANKAR): (a) &nd
(b) The present policyv of the Govern-
ment is that, as far as practicable,
gas should be utilised as feed-stock for
the production of fertilizers, petroche-
micalg and for extraction of LPQG, elc.
To the extent the gas (including Meth-
ane) cannot be used immediately for
these purposes it could be diverted for
other purpoSes suCh as power genera-
tion, ete., purely as a fali-back arrange-
ment on a temporary basis till priority
sectors like fertilizers anc peirochemi-
cals are ready to utilise it.

In Gujarat almost the entire quanti-
ty of both associated and free gas
stands committed to various consu-
mers except for some low pressure gas
which is used internally for production
purposes,

In Assam, at present there is surplus
gag available, g major part of which is
committed for supply to the Namrup
ITT unit of Hindustan Fertilizer Corpo-
ration Ltd, (HFCL) and galso for the
proposed expansion unit of Assam
State Electricity Board. However,
flaring of some quantiify cf gas be-
comes inevitable in the event of failure
on the consumers’ part to offtake the
committed quantity and the mechani-
cal failure of equipment etc.

Regarding offshore, associated gas
produced from Bombay High field is
supplied to M/s. Rashiriya Chemicals
and Fertilizers as foodstock as well as
fuel and to M/s. Tata Electric Company
and the Maharashtra State Electricity
Board for generation of power, This
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supply of gas as fuel for power gene-
ration is purely on a fall-back basis
pending completion of the priority
users for offshore gag viz. Thal Ferti-
lizers Plants, etc.

Imports of Petrolenm Products

737. SHRI A. T. PATIL: Will the
Ministey of PETROLEUM CHEMI-
CALS AND FERTILIZERS be pleased

~+ to state: .

A

(a) whether Government propose to

- increase the import of petroleum pro-
ducts during the current year, over
and gbove the normal imports already
estimated at the commencement of the
current year;

(b) if so, the reasons therefor;

(c¢) the quantitieg of actual imports
during the past three years and the
figures of indigenous production during
the corresponding period,

(d) what measures were considered
by Government guch as by way of res-
triction on use, substitultion or other-
wise to curtail or restrict the quantity
of imports; and

(e) the effects of this situation on
ithe national economy agnd measures
taken to counteract them?

THE MINISTER OF PETROLLUM,
CHEMICALS AND FFRTILIZERS
(SHRI P. SHIV SHANKAR): (a) and
(b). As against the preliminary tenta-
tive estimates ior 1982-83, for import
of 4 million tonneg of petroleum pro-
ductg the present estimateg are for
import of 5.8 million tonnes of such
products, The reasons {or this increase
in import requirements zre primarily
on account of, inter glia the industrial
relations problem in Bharat Petroleum
Corporalion Ltd., in Bombay upto
June, 1982, and the shut down of its
secondary processing units at least till
the end of Septemher 1982 as also
delay in commissioning of the second-

ary processing units of Mathura and
Koyali Refineries.

(¢) The quantities of actual imports
during the past thrce years and the
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figures of indigenous production during
the corresponding period for petroleum
productg are given below:—--

(Qty. Million T onnes)

Petrolcum Products

Indigenous Imports

Year production

Qty.
1979-80 25°79 4.73
1980-81 24.12 7.29
1981-8a* 28.20 4.97

*Provisional

(d) and (e). Continous eflorts are
being made by Government to minimise
the dependence on imports in this
regard. Apart fromn taking steps to
augment indigenous crude oil pruduc-
tion and refining capacity, several
measures have alsg been taken to re-
duce the consumption of petroleum
products. Some of these are;

(i) Introduction nf an improved
version of Kerosene wick slove
possessing a thermal efficiency
of 60 per cent as compared {o
the 45 vwer cent efficiency of
other kerosene wick stoves
usually sold in the market;

(ii) Advising Ceniral Government
Ministries/Departments State
Governmenis and Public Sec-
tor Undertakings {o efTecl
savings in the consumption of
molor spirit (petrol) in their
staff cars;

(iii) Giving advice to State Govern-
ment of canalised drugs in
speed limits {for passenger
transport vehiclez within ecities
and towns, and on local trans-
port vehiclag as well as to con-
trol goods and passenger
vehicleg with high smoke ex-
hausts in order to achieve effi-
ciency in diesel consumption;

(iv) Initiating studigs in the Stafe
Road Transport Urderigkings,
having a large fleet of vehicles
for greater efficiency in the





